Title: Need to protect the interests of domestic cardamom and tea growers due to 'free import'.

SHRI P. MOHAN (MADURALI): *Sir, due to the liberal import policy of the Centre resulting in a heavy import and a glut of some
agricultural produce like cardamom and tea, our agriculturists face great hardship. Cardamom and tea estate agriculturists in our
country especially in Tamil Nadu and districts around my constituency have been greatly affected for they could not get remunerative
prices for their produce. Agriculturists of Theni district could get Rs 500 per kg till recently. Now they get only less than half of that
price. Green tea fetched Rs 15 per kg. Now it has fallen to Rs 5 per kg.

Hence | urge upon the Union Government that is its commerce and Agricultural Ministry to take necessary steps to protect the
agriculturists who produce cardamom and tea. Hundred percent import duty on cardamom and tea must be levied Union Government
must withdraw the one percent cess on cardamom. | also urge upon the Union Commerce Ministry to initiate necessary measures to
put a ban on import of cardamom and tea in India when our agriculturists could not get a fair price for their produce.

*English Translation of the speech originally delivered in Tamil.

SHRI BRAJA KISHORE TRIPATHY (PURI): Sir, there are two aspects. One about violation of code of Conduct. The
FIR has also been filed by the Election Commission. This other aspect relates to bribery about which the hon.
Leader of the House has not spoken. On behalf of BJD, | want to record my protest that | am not satisfied with the
statement made by the hon. Leader of the House.

12.35 hrs
(At this stage, Shri Braja Kishore Tripathy and some other
hon. Members left the House.)

al. fasa $aR Acsi=n (QfRvT f[Reef) : sige Aigy, 38 TRGR YCHAR & 9[@1 § B o) Sy 89 5@ a9 ¥ ¥e- A qTSsise I
® ¢ &€ (gaum)

12.35 A% hrs.
At this stage, Prof. Vijay Kumar Malhotra and some other
hon. Member left the House.

&€, (zaar)
MR. SPEAKER: Hon. Members, silence please.

...(Interruptions)
MR. SPEAKER: Only what Shri P. Mohan says will go on record. Nothing else will go on record.

(Interruptions) *
MR. SPEAKER: Nothing is being recorded.

(Interruptions) *



*Not Recorded.

saE HEIqE: Il U iR A dla @ §1 3 e o Rved @ w ¥2

a€; (zaur)

it B8 Aqa (PSIEIR) : Feer JEIE, #¥ Uh FfeH 81 92 dier & wa e syl &€ (@eur)

MR. SPEAKER: Inattentive Members! | wanted to call you but now | would not call you.
...(Interruptions)

MR. SPEAKER: You are a senior Member. You should behave properly.
...(Interruptions)

MR. SPEAKER: Somebody would have to go out of this Chamber very soon.
...(Interruptions)

# e Ared - wrgeR, d Are "redr g1 7 el @ g drn g1 &€ (eraur)

MR. SPEAKER: Shri Mitrasen Yadav, please speak on the subject for which you have given notice.
...(Interruptions)

MR. SPEAKER: No whispering please. Those who wish to go out may please go out silently.
...(Interruptions)

st e @rqa « s ey, A S ga @ g, 98 R A wee o fien w1 81 &€ (@Ee)

MR. SPEAKER: Let there be some semblance of an order in the House.
...(Interruptions)

31ege HWRIgd: 9 39 Byl sy gad @1 7 How are you bothered?

a€; (raur)



